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where drilling W8CJ conducted during 
the last five years 1975-76 to 1W79-80 
is as follows:-

" 
New Old 

Assam I  I 6* •One Str-
ucture 

Meghalaya . extends 
from 

West Bengal .t; Assam to 

~ n  Nagaland 
and 

Tripura listed under 

-Nagalaud 

8 

Out of tne 11 new structures taken up 
for drilJing in .A.Gsam during the five 
years period, oil was found in one 
structure namely Dcrnalgaon, 4 struc-
ture::; were found dry and drilling on 
.t structures iG currently in progress. 
Drilling on remaining two structures 
ln..; been temporarily abandoned. 

One structure drilled in Meghalaya 
was found dry. 

In W cut Bengal 2 structures namely 
Bukultala and Galsi proved dry and 
testing of the remaining two structures 
namely Diamond Harbour and Radha 
~ currently in progress. 

Drilling in Gojalia and Baramura 
i)lructure in Tripura is currently in 
progress. So far 4 wells have been 
drilled on the Baramura structure. Of 
~ ese, 2 wells have proved gas bear-
ing and te3ting of Qne well is curren-
tly in -p-rogress. Detailed testing in 
subsequent horizon of the fourth well 
js to be taken up. 

Take-over of Ma»acem.ent of Barika-
&opar Dam 

6049. SHRI CHIRANJI LAL 
SHARMA: Will the Minister of 
ENERGY AND COAL be pleaood to 
state: 

(a) steps taken or proposed to be 
taken to take-over the management of 
Harika-Ropar Dam from Punjab Gov-
ernment; and 

(b) if so, the result thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIK.RAM MAHAJAN): (a) and (b). 
The question of tran.,;er of manage-
ment of Harika and Ropar headworks 
to the Bhakra Beas Management 
Board, has been taken up with the 
Government of Punjab. The Chief 
Minister of Punjab has intimated that 
he would discu:>s this issue. 

Surplus and Deficit States in Electri-
city and Per Capita Consumption 

6050. SHRI M. RAMANNA RA!: 
Will the Minister of ENERGY AND 
COAL be pleased to state: 

(a) which are the ~ now 
having surplus of electricity and which 
an.• the States having deficit quantity 
of electric energy; and 

( b) what is the per capita consump-
tion of electric energy State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) Himachal 
Pradesh, Kerala and Meghalaya are 
the States having surplus energy, 
Punjab, Haryana, Rajasthan, Delhi, 
Gujarat, Tamil Nadu, Karnataka, An-
dhra r e~  and Orissa are expected 
to meet their full requirement for the 
next 2-3 months depending upon the 
performance of power stations. If the 
monGoon is favourable, Andhra Pra-
desh and Orissa will become surplus 
States. All other State and Union 
territories are facing deficit in energy 
and in meeting maximum demand 
over a twenty-four hours cycle. 
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(b) The atate-wise (including union 
territories) figures of per capita con-
sumption of electrici1;y during 1979-80 
are given in the statement attached. 

Statement 

Per Capita Conmm/1lion of Electricitv ( l Ttilitier 
and no"l-Utilities)* 

(in K WII) 

State/Union ~rr r  

---------------·---
Haryana . 

Himachal PraJe:,h 

Jamrnu & K.-1 ... hmir 

Punjab 

U ttar }lr adesh 

Chandigarh 

Delhi 

Gujarat 

Maharashtra 

Goa, Daman & Diu . 

Daclra and Nagar H;wcli 

~ r V!· . 

Oris.<ia 

A&X IsLm(h 

Sikkim 

Andhra Pradesh 

Karnataka 

Kerala 

Tamil Nadu 

j( '·1 4.J 

9.J J ~ 

·:2() r-. 
'J 

)8 I n 

239 <)11 

9!) '> 

223 37 

7<J 119 

I 12 ·57 

9,:-, 13 

153 41 

@ Inclu,ive of electricity supplied hy O.V.C. 

* Rough estimates. 

Pondkherry 

s w~  

A~  

Manipur . 

Meg Lab.ya 

Nagalaud 

Tripura 

Arun:u·ha] r ~  

:\1izuram 

,\11 1 mlia 

221 26 

22 86 

34 20 

24 ()J 

11 ()() 

Sending of Samples of Drugs to Iran 

G051. SHRI D. S. A. SIVAPHA-
KASAM: Will the Minister of PETRO-
LEUM AND CHEMICALS be plca13ed 
to state: 

(a) whether the Hindustan Anti-
biotic Limited sends samples of medi-
cines thi.-; year through the State 
Tradmg Corporation of India to Iran 
and that country had rejected the 
samples as sub-standard; and 

(b) if so, the namea3 of the• medi-
cines and in what respect thE'y were 
sub-standard? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SI IRI VEER END RA PATIL) : (a) 
and (b) M/s. Iranian Pharmaceuticals 
Inc. placed an order with the Slate 
Chcmica k; and Pharmaceuticals Cor-
poration of India Ltd. (CPC)-a sub-
sidiary of St.ate Trading Corporation 
of India, for supply of formulated 
drugi3, such as, injections, capsuh. s, 
tablets and syrups in January, 1980. 
The order wa.3 apportioned amongst 
the members of the Export Consor-
tium of CPC, which inter alia, includes 
Hindustan Antibiotics Limited (HAL). 
The goods were ready for airlifting in 
March 1°·1f)_ However, before the 
goods could be •3hiPPed, the CPC as 
well as the associates of CPC received 




